257 Assentto Bills
wouldliketo draw the attention towards the way
ourdemocracy is being attacked. Carla Hills
The Trade Representative of precious Ameri-
canGovemmentthreatenedtoimpose 301 spe-
cial Acthas beenimposed against india. Some
peopleexpecteda different attitude from Clinton
Government, but we never expected so. lex-
pectedthe same attitude from Clinton Govem-
mentas from Bush Government. Anewshas
appeared in a leading News paper

yesterdays.
| English)

“Clinton administration has warned India
andsome otherintellectual property problem
countries including possible bilateral and cut-off
pressures inmultilateralinstitutionsto stop aid,
deadlines andinvestigations, ifthey don'tad-
dress UC concerns promptly.”

[ Transiation]

My fniend Shn Shuklais presenthere. He
wouldnotpay attentiontowards the terminology.
America would impose such laws against a
country like India. lamguoting fromthe speech
ot Erashatieo,. The General counsel oftrade
Representatives of the present region.

|English}

“Progress in othercases hasbeen pain-
fully slow and non-existent. Some countries
such as Brazil, India, Korea, Thailand, Taiwan
and Argentina have had a long term in this
Special 301 list.”

[ Transiation)

Further he adds:-
[English)

“Us 1s preparedtouse Special 301 more
aggressively Inthis context, heis looking at

every meansto deliver American ‘s message
home.”

VAISAKHA 3, 1915 (SAKA)
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[ Translation)

Mr. Chairman, Sir, Indian Government has
become a slave to three international
organisations IMF, worldBank and GATT. Bill
Chnton president of America is behind this.
Althoughthat Governmenthas neversentany
written documentin this regard yetthe Trade
council has starteda open trade was against
Indiasbeing humiliated everyday. Therefore, |
would like tourge the Governmentthatit should
take upthe matter, since we believe Indemoc-
racy. Government shouldissue aclarification
nthisregard sothatthe House andthe country
become aware how the law has been vilated.
The way America is threatening to enforce
Special Act 301 against India poses a very
critical question. Therefore, | would like the
Governmentto respond...(Interruptions)

[English)

SHRIBASUDEB ACHARIA: The matter
raised by Mr. Rabi Ray 1s very senous. Hence,
the Government should respond.

MR. CHAIRMAN: He has broughtitto the
notice ofthe Governmentin a forceful way.

SHRIBASUDEBACHARIA: Govemment
shouldtellthe House thatwe will notyield to US
Govemment....(Inferryptions]

[ Translation]

SHRI TEJSINGHRAO BHONSLE
(Ramtek): Sir, Natonal School of Drama Alummn
is aorganisation under the Ministry of Human
Resource Development. This Ministry also
gives financial assistance to it. Training s
impartedtd the Actors and lakhs of rupees are
spentforthis purpose, Dramas basedonsocial,
economic, educational and patnotic topics are
also Stagéd from time to time. Recently. the
Third Yeartudents ofthe NSD staged ‘Gandhi’
inwhichhe was showntobhesimilarto R.5.5.
and V.H.P. people. It was also shown that
Gandhisangbhajanand ‘Ramdhun’which are
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{Sh Tejsingh Rao Bhonsle]

sung by some political parties for their vested
nterests inthe presentcontext Congresshas
been shown as anti-mushm afterthe year 1947
inthus demand

MR CHAIRMAN Pleasedonotreadout
ratheryou make aspeech

SHRITEJSINGHRAO BHONSLE Nathu
Ram Gods the assassin of Mahatma Gandh
has been depicted as a Hero This type of
educationis beingimpartedinthat educational
nsttution Govemmentof India pro aces finan-
cial assistancetothis institution and such dra-
masareshownthere This national Academy
1s reversing the history of India lappealtothe
Govemmentthatthis incident shouldbe inves-
tigated and action shouldbetakenagainstwhos
overisresponsible

SHR! RAMKRISHNA KUSUMARIA
({Damoh) Mr Chairman Sir theralway facih-
ties between Bina and Katni station are nsufhi-
cient Atnweekly trainruns betweenDelhiand
Sambalpur ItdoesnothaveanyhaltatDamoh,
while halts have been provided at other small
stations Mysubmissionisthattustrainshouid
be run daily and halt should be provided at
Damoh

My submission is that rallway servies
should be increased by running Shipra Express
between DelhiandHowrahdary whwchathresent
1S running twice a week

SHRISUBRATAMUKHERJEE (Ragan))

BSF 1s commutting atrocities on the people
wving on Bangladeshborder This matterhas
been raised in the House several imes and
Chief Minister of West Bengal Shn Jyot Basu
hadwntten aletter tothe Central Govemmentin
this contextbut no attention hadbeenpardtoit

The constables of BSF shotfourpeople inmy
constituency of Gopalpur Suchincideids are
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beenshotin Nadapur Afewdaysbackafive
yearoldtnbal griwas raped and beheaded by
a BSF Jawan mMatigara nearSiligun Such
mcdents are verycommon intheseareas The
Chief Mimister has raised this matter with the
Central Governmentbutno attention has been
padto this matter

The elechons to panchayats aretobe held
theremaboutamonth They areverycrucial for
West Bengal These Gram Panchayat elec
tions are heldthere every five years atregular
intervals Under these crcumstances these
incydents at Bangladesh Borderwould have an
mpactonelections Almostalldistncts of West
Bengalare bordenngBangladesh BSFperson
nel enter about twenty kilometers inside and
commit atrocties These incidents are cer
tainly goingto have an impactonthe elections
there Therefore, |would request the Central
Govemmenttotake senous noteof these inci
dentsandtake sinngent measures

DR K D JESWANI (Kheda) Mr Chair
man, Sir, lwouldliketodrawthe attention of the
House towards a very serious matter When
Govemment had announced its hiberalisedc
industnal policy our party along with other
parties had wamed the Governmentofit con
Sequences

13-00hrs.

Thisissue was discussed earlier also that
multinationals should not be given permission
to produce consumer goods butthe Govemn
ment has given permission to amultinationai
company Messers Kargil South East Asia
Ld (Inferruptions)

MR CHAIRMAN Pleasebebrefsothat
others may also speak

(interruptions)

=~ «-Qr KD JESWANI The Ministry of Sur

common in boder areas of Radhikapur and * , faoe'Transpon has given permission to this

koddapalli Afew days backthree people had

companytoown 15 000 acresofland at Kandia



